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working, is lying closed for the last 
two years ...... . 
,I 

[Engl(sh] 

MR. SPEAKER: It is irrelevant. 
Nothing to be done here. H is irrele-
vant. It is out of order. 

(/nterru ption.s)** 

MR. SPEAKER: Sit down now. 
Nothing goes on record. I am not 
allowing .. 

(1l1ferrupti~ns)** 

MR. SPEAKER: This is not the 
way. If you do not si t down, I will 
name you, Mr. Ramswroop Ram. 

(Interrupt ions )** 

MR. SPEAKER : Sit down now. 
I am going to name you now. Please 
sit down. Take your seat. 

(Interruptions)** 

MR. SPEAKER: Where is the 
Parliamentary Affr irs Minister 'l 

(Inferruptions )** 

MR. SPEAKER: Sit down. This 
is not the way. What you are speaking 
is irrel evant. This is not proper. Please 
sit down. Please take your seat. 

(Int e rruptions )** 

MR. SPEAKER: Take your seat 
now. [am asking you to take your 
seat. I implore you to take your 
seat. 

[Translat Ion] 

I request you to take your seat. 

(Interruption~)** 

•• Not recorded 

Public Jmportanc~ 

[English] 

MR. SPEAKER Mr. Minister, I 
am going to name him. He does not 
behave. 

(lnte rruptions )** 

MR. SPEAKER: Not a single word 
goes on record. 

Now, Calling Attention. 

CALLING ATTENTION TO MA'ITBR 
OF URGENT PUBLIC 

IMPORTANCE 

[Translation] 

Situation arising out of aente shortage 
of drinking water in various parts 

of tbe Coontry. 

SHRI VIRDHI CHANDER JAIN: 
Mr. Speaker, Sir, I call the attention of 
hone Minister of Works and Hou~iDI to 
the following matter of urgent public 
lmportance and request that he may 
make a statement thereon : 

"Situation ariSing out of acute 
~hort3ge of drinking water in various 
plrts of the country and the action 
taken by Government in this regard." 

[English) 

THE MINISTER OF WoRKS AND 
HOUSING (SHRI ABDUL GHAFOOR): 
Mr. Speaker, Sir, Due to scanty 
rainfall and the erratic behaviour of 
mOfLsoon dunng 1984, the States of 
Andhra Pradesh, Himachal Pradeshl 

Karnataka, Madhya Pn~desb, Mdharash-
tra, Orissa, Rajasthan and Uttar Prad .... sb 
report ed drought conditions at:d submit-
ted to the Gov~rDment of India Memo-
randa seeking Central assistance for 
drought relief. My colleasl:le, Shri Buta 
Singh, Minister for Agriculture and 
Rural Development made a statement in 
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the ·Lok Sabin C)n 2"ld A1)~~\, 1985 in 
resp:lDSC to a Caning Attention M) tion 
moved by Sbri Narain Chand Prasbar 
and olhers. oufining the drought relief 
assistance given to these Stl tes and the 
short term and long-term meaS'lres pro-
posed to b~ taken by the G:>vernment to 
meet the situation. On the b~sis of the 
reports of the Central teams which visi-
ted the drought affected area'i and 0:1 
the recommendation of the H'gh Level 
Committee on Relief, a total ceiling of 
Central assistance to the tune 0 f 
Rs.200.66 crores was sa'1cri·_lnej. This 
included assistance f.:>r making arrange-
ments for drinking water in drought 
affected areas to the tune of Rs 39 3 1 
crores during 84-85 and Rs. 14.71 
crores during 85-86. The Gov.::rnment 
of Malzarashtra, Madhya Pradesh and 
Karnataka submi tted supplementHry 
Me.m::>renda for Ce!1tral assi'itance dur-
ing 1985-86 which are under consider-
ation of the Ministry )f Agriculture. A 
Central team has visited the drought 
affected areas in Madhya Pndesb, Maha-
rashtra and Karnataka and their re· 
ports have been submitted to the Minis-
try of Agriculture. Government would 
take suitable decisions for further ass's-
tance including as~istance for drinking 
wat er supply in these states on the basis 
of the recommendatio;1S of the Higb 
Level Committee. Haryana Govern-
ment have recently submitted a memo-
randum for assistance under drought 
relief. 

2. Prior to the onset of the summer, 
a meeting was held with the drought 
affected States to review the natu;e and 
ext ent of the prob!em expected to arise 
in the current summer, the measures 
.required to meet the crisis, the adequacy 
of the m:lchinery and tcchnkaJ' ~ssis
tance required from the G:wernment of 
India. The States indicated that they 
were acaring up their mac,hinery to 
meet the crisis and they were taking 
action on the following lines :-

'(a) dining of borewells in the 
affected villages and installation 
of bandpumps; 

(b) 

(c) 

(d) 

Importance 
adequate arrangements for oper~,
tion and maintcnance of band-
pumps; 

repairsjrecommisc;ioning ~f hand-
pumps which had br.:>ken down; 

replacement of inferbr quality 
handpu nps by Su?eri)r India 
Mark 11 hardp'!lmps : 

3. At the insta~ce of the Gavt. of 
India, the UNlCEF is making arrange-
m !(lts to p:- ,}viJe additional rigs, special 
attachm ~n s t') cxi~ting rig;, quality 
Indll Mark II handpump:i ~nj mainte-
na,lC,~ vehicl ~s to th,~ aff~cted States. The 
Central Ground Water Board has also 
exp~'essed its readiness to render assis-
tance to the State Gov~rnments for cons-
tructbn of water SIJPP:Y wells ,by dep. 
loyinl; it, fleet of rigs if the State 
G-Jvernmea~s are abie to prepare a firm 
programme and forward the same to the 
Board. 

4. Ap ~rt fcom thc drought relief 
provided by the Government of India 
and the special measu~es being taken to 
meet the crisis, the Government of India 
has given a very high priority to drink-
ing w2ter. Out of 230784 problem 
Y'illages, ab0ut 1.92 bkh villages are 
reported to have be'en covered by March 
1985. Keeping in view the irnporlacce 
of rural water supply, it hlS been inclu-
ded in the Minimum Needs Programme 
of the States and the States were expec-
ted to jn~ur an expenditure of Rs. 1 511-
crores during the Si-xth Plan. Dudng 
19~4-8 5 the ?nticip:lted expenditure 
under M.N.P. wac; R4). 372.17 croces. 

s. Under the Accelerated Rural 
Water Supply Programme, the Centre 
pro~'jdoo grants to the S'tatcs to the 
tune of about Rs. 9J9.71 crores during 
the Sixth Five Year Han. D.lring 1984.85 
Central grants totalling of about Rs. 287 
crores were pr~vid~d to the States 
for covering problem villages. Daring 
the current year, a provision of ab.Jut 
Rs. 29~ crores hall been m1de under 

, ARP (or allocation am()(., tbe State,. 
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The amount will be allocated to the 
States and the first instalment released 
after the Budget is paslicd by Parlia'" 
ment .. 

6. As a result of the m :asu-'Cs taken 
by the Centre a -;d th ~ St~ t CS, th~ cove-
rage of populatbn in resp'!ct of ru:-al 
drinking wat~r ha~ go 1e up from 31. 0% 
at the beginning of th! Sixl h Five Year 
Plan to 53. ')~,~ at the end of the Sixth 
Five Year Plan. 

7. So far as urban water supply is 
concerned, States h[.ve to make p:-ovi-
sion in the State budget. This Mbistry 
howev::r, ende..t vaUi'S to secure Wor~d 

Bank as~is!ancc for urban water supply 
if viable sch~mes are forthcoming. So 
far World Bank credL has been made 
available for 9 urbln water supply 
sr.,;.h~mes in the sta' es of Mahara<;htra, 
U.P., PU'lj:lb, Rajastha:1, Gujelrat, Tamil 
Nadu and Kera1a. The projects caver 
urban water supp ly in about 145 towns. 

12.20 hrs. 

[MR. DEPUTY SPEAKER ill the 
Chair] 

[Translation] 

12.22 hrs. 

SI'~RI VIRDHI CHANDER JAIN 
(Barmer): Mr. D..;puty Speaker, Sir, 
from the statement of the hon. Minis ... 
ter, it is clear th;:.t the drinking water 
crisis has arisen due to the drought con-
ditions prevailing in different parts 0 f 
tbe country and this crisis has arisei1 in 
Andhra Pradesh, H:machal Pradesh, 
Karnataka, MadhYd Prad..:~h, Maharash-
tra, Orissa, Raj .. ,slhan and Uit:U Pradesh. 
When dro:'ght corditions arise, the State 
Government seek alisistance from the 
Central Government by submittillg a rep-
resentation to the Ceiltral Government 
to p:ovide timely assistance. 'Th'~ qu<!s· 
Hon arises thlt it is n:>w nearly 38 years 
since we a ttained Independence, but we 
have not been able to find a lnsting and 

proper solution to this drinking wa tet 
problem. This is a big challenge before 
us and in order to face this chaUenge; 
we have to think by what time we s haJI 
be able to solve this d:inking wa ter 
problem permanently and in a proper 
manner and by what tim~ we shall be 
able to m ).ke arrangement for drinking 
water in all vj!bges and cities. In the 
Sixth Five Year Phn, we had decided 
that We shall b:! able to p;ovide drinking 
water to each ~nd every village and as 
per the information given by the Home 
Mbister just now, Gut of 2.31 lath 
prob~em villages, the drinking water 
probtcm of 1.92 lakh vilh.ges has been 
solved. I want to bring to the nctice 
of the hon. Minister the rr.ct that he 
may have the s:-tisfaction of providil'g 
drinking wr_ter to 1. 92 lakh villages, but 
I want humbly to submit to him that even 
in the villages w~ere he bas commis-
sioned the drinking water supply schemes 
the condition of those s·;:;hemes is very 
Ultsatisfaetory wat er does not reach 
several of the vilJag~s covered under 
these schemes- Th:y are the villages 
wht:re drinking water schemes h3.ve been 
commissioned, and this is the condition 
with reg~rd to water there. Then, what 
is the advantag e of there being a ~ 'c om ... 
missio:lcd village" ? 

This is the condition of those villages. 
In the event of drought, the problem 
becomes all the more severe. Therefore, 
my submission is that we should seri-
ou~ly think over it r.s to what type of 
schemes shou:d be formu lated and how 
they should be implemented. 

When the State Govemmei1t seek 
assistanc~ f.Jr those C'CCommissioned 
villages" pat comes the reply that since 
they are "Commissioned villages" no 
assistance C.lO be given to them. No 
arrangement t ( provide th ~m with assis-
tance is mJd~, whereas the population 
is increasing. You have prepared this 
scheme on the basis of the 1971 Census. 
This scheme should be revised on the 
basis of the 19-8 1 census and be mad e 
an augmentation scheme. 
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When we exerted pres~ure for our 
district and our desert areas" the schem-, 
was sanctioned. If you do not revise 
your schemes and if their augmentation 
is not done, water will never reach the 
villages which you have commissio:ted. 
Neither the ,Central Government nor the 
State Government provide ~sistance for 
such villages. My subrnmission is that a 
committee may be constituted for the 
villages where drinking water schemes 
have been commi'"sioned, The cJrnmittee 
so constit uted should go anu make an on 
the spot enquiry. whether the benefit is 
reachir.g the commissioned viJages or 
not. This is most essential. 

The schemes which were prepared for 
our desert areas were prepared on the 
ba~is or 40 litre per head. These 
schemes bad 8 provision of drinking 
water for the human brings. We had 
submitted that you w~re making a 
provision for 40 litres on the basis of 
the human population only and that 
the livestock population was not included 
in it the livestock pcpulation in that 
area out f.umbers the hum'3n population. 
You should also make provision for 
them. 

When this question was taken up with 
the Cent ral Government, they paid some 
attention to it and their officers made on 
the spot studies on the basis of the 
studies made, tbe basis which was earlier 
fined at 40 litres per bt:ad was re-fined 
at 70 litres per head so as to make water 
available to the cattle also. 

But the question is that the cattle 
population is quite high in the Jaisalmer 
and Barmer districts. Keeping in view the 
cattle population in those desert areas, 
water to the humans and cattle will be 
available only if you revise the scheme 
from 4C litres per head to 100 litres per 
bead. It needs to be given an urgent 
cor~ideration. 

The second question pertaining to our 
area is regarding the decision which you 
took in the Sixth Five Year Plan under 

which you issued directives that water be 
supplied to a village at one pliot only. 
W~ have in our area villages which are 
spread in an are] ranging for 25 square 
kilo:n~tres to evea 100 square kilo-
mders. If you provide water only at 
one point in a village, the villages will 
have to walk as much as 10 to 15 kilo-
metres to fet\:h water. Therefore" we 
have given this suggestio:) and you h:1 ve 
acc~pted it in principle that a drinkIng 
water point sh Ju!d b.:! provided for a 
popUlation of 250 to 300. The drinking 
water prob: em can be solved only when 
a population of 250 to 300-which 
constitutes a cluster of have lets 
(Dhanis)- is taken as the basis for 
providing drinking water. 

[EnglIsh] 

MR. DEPUTY SPEAKER: Please 
be brief. Others have also to 
participa t e. 

[Trans/atltm] 

SHRI VIRDHI CHANDER JAIN: 
Sinc~ the problem is very important 
these details will have to be given. 
However, I am trying to be very brief. 
The guidelines which you have adopted 
that nobody need walk more than 1.6 
kilometers to fdch water, and schemes 
based thereon are also being formula ted, 
does not hold hood in Rajasthan, b~cause 
the people there have to cover a dis-
tance of 10 to 15 kilometers for fetching 
water. As the villages in our desert areas 
are scattred over a large area provision of 
water should. therefore, be made for 
each block of population of 250- 3 00 
which should be treated as a unit. There-
for, a provision for this should be made 
in the Seventh Five Year Plan. The 
State Government l)av~ also sent sugges-
tions to the effect that the provision of 
drinking W.1 ter should be made by 
treatina a cluster of hamlets Dhani as a 
unit. 

Now the question ariscs that some 
tube wells have also been installed in the 
desert areas which have proved a SUCCCII. 
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But at many places, in spite of their 
success, the water in tubewells is brackish 
or the quantity of water is very small, 
WhlCh can not be helpful for dri.lking up 
schemes. Even if the scheme is drawn 
up, it can serve only one village and not 
4, 5 or 6 vil1ages. Such is the situation. 
Now when under ground water is not 
available, a lasHng and prominent 
solution can only be the Rajasthan canal 
which is now known as Indra Gandhi 
canal. As the cabinet has taken a 
decision in this regard, it is necessary 
for the imp 'ementa tion of such a decision 
that a Master Plan be prepar cd for the 
rural areas for a lasting solutidn to the 
drinkina water problem in the Seventh 
Five Year Plan. The Master Plan 
prepar ed by the Government of 
Rajasthan should be implemented as 
early as pcsslble and a provision for this 
purpose made in the Seventh Five Year 
Plan. The chief Minister of our State 
had drawn attention to this recently at 
a meeting in the Planning Commission. 
Therefor, what I mean to say is that all 
drinking water schemes should be solved 
by drawing water from the Rajasthan 
canal and through the lift canals. The 
lasting solution to this problem lies in 
the drawing up of schemes based on the 
lift canals. There can not be any other 
permanent solution. Therefore, provision 
for this should be made in the Seventh 
Five Year PI all and Government should 
pay attention to it. 

One thing more, which I want to say 
in particular is that the average age of 
tubewell dug by the Exploratory Tube-
wells Orgamisation which is a Ground 
Water Organisation of the Central 
Government is 20years, whereas the tube-
wells being su ok in our States, for which 
we are providing assistence under various 
schemes, is only 2 yea) s. Ar amount of 
Rs. 2.S lakhs is spent on a tubewell 
under the A. R. P. schemes and its life 
is only two years. The:efore, my request 
is that an inquinry should be conducted 
inta the working or tubewell organis-
ations wOTkin, under the Government of 
Rajasthan. I had als0 raised this 
question beforo the government of 

Rajasthan that we c ~lUld not tolerate it. 
When the average a&e of a tubewel1 dug 
by the Exploratory Tubewell Organi-
sation wh:ch is a Central Government 
Organisation is 20 years and the tube-
well dug to this working wells dry up 
within one and a half or two year, which 
is an unbearable situation. Therefore it is 
necessary to inquire in to its working. If 
they need training, arrangement for that 
should be made. If they are not 
equ:ppcd with the exploratory 
tecbinques. They should be given 
extensive treLining in this field. 

Besides, so long as water from the 
Rajasthan Canal does not reach the 
rural areas, emphasis should be laid on 
wells. Apart from this, the people in 
the rural areas in our State have co~s
tructed tanks which need cement. The 
farmers wbo are financially well off', 
have constructed tanks, but others can-
not afford it. A provision shou~d be 
made for the Scheduled Castes, Sche-
duled Tribes, the small farmers and the 
weaker sections to enable them to get 
fifty per cent subsidy tor constructing 
trnks. By collecting brackish water 
a~d rain wat er and then by mixing 
them together, it wouid be possible to 
use it as potable water. There is a 
Defence Laboratory in Jodhpur which is 
working on the project of converting 
brackish water into potable water. This 
work should be augmented so that 
brackish water is converted into potable 
water. In this regard we are taking th e 
help of ear-rigs. The Rajasthan 
Government have also made a request 
in this matter. In this connection there 
is need to extend all pos;ible assistance. 
I would like to inform the hone 
Mil'ister that his officers ha ve provided 
assistance to our desert area. He should 
also vi:;it those areas and provide the 
needed help. I would also like to draw 
attention tow:,rds the drinking water 
problem in Delhi. The people are 
feeling distressed on account of this 
prob1em. In spite of the water scheme 
for the Ut ban areas, the people are 
not getting water. A revised scheme 
should be formulated for providing 
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water so that the water reaches the 
villages ::.110. The shortage of electri-
:ity in the rural areas is also a cause 
of the water crisis there· I want that 
arrangenlent for diesel sets shou!d be 
made. If no alternative arrangement 
is made, the scheme for drinking water 
wi 11 not succeed. In the absence of 
elect rici tYI neither caD water we SUp?-
lied nor can it be p:.~mped out. So, 
provision for diesel sets should be 
made. Provision for diesel sets of three 
to fotlr magawatts fhould be made in the 
district ~nd the divisional headquarters. 
Supply of Electricity and water for 
consumers should receive priority over 
industry and agriculture. With these 
words 1 conclude. 

{English] 

SHRI RAMASHRAY PRASAD 
SINGH (Jabanabad): I have a point 
of order. 

MR. DEPUTY SPEAKER: What is 
your poin t of ord'~r ? 

[Transltltion] 
SHRI "RAMASHRAY PRASAD 

SINOH : In the Calling Attention 
Motion regarding drinking wat er, 
Bihar should a1so be clubbed because 
one and a half crores of people of Bihar 
are facing water problem. 

(English) 
MR. DEPUTY SPEAKER: There is 

DO point of ord er • You can give it in 
writing and after it is ~.llowed, you can 
mention about it. Now how can he 
mention about it 'l 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : Under rule 377, he can 
mention this point. 

(Transla lion) 

SaRI ZAINUL BASHER (Gbazipur) : 
The hon. Minister bimself belongs to 
Bihar. 

SHRI ABDUL GHAFOOR: I have 
replied to all the points rAised by Shri 
Jain through this Calling Attention 
Not ice. You kr.ow that if this type of 
situation arises in al\y State in the 
country-he has mentioned about a 
number of states-the Centre gives 
assish.'nce to the State Government 
immediately and whatever is possible is 

-done. Sometimes natural calamity 
befalls and causes dIstress to the people. 
Efforts are made to provide relief to 
the p~ople affected by the cllamity. 
Yeu have mentioned all the p..>ints in 
that regard. We h~ve sent our officers 
to every state. They arc looking into 
it. I have mentioned in my reply that 
UNICEF has also stated that they are 
prepared to give assistance to India 
to meet the crisis there. Besides this, 
we arc re2dy to supply whatever rigs 
are required. The Central Water 
Board hJS asked the states to ehalk 
out programmes (lee )fding to their 
needs and thc~' will despatch rigs to 
the States to CD.rry out the work. Apart 
frnm this, some of the States have inti-
mated us abJut the work they are 
doing. It is a matter for happiness. 
So, whatever p.:>ints you have raised, 
work on them is already going on a:1d 
some more work will be undertaken 
after the receipt of the report. 

So far aa the problem of drinking 
water is concerned, whatever you have 
mentioned about it, is correct. You 
might' be remembering that when our 
Speaker Sahib was in the Chair the 
other day, he told me that he would 
give m(~ an award if I could solve this 
problem in Rajastan. In U.P., BenpJ 
and in my Stat\!, a village with a popu-
labon of 200 or 300 or 500 or upto 
1,000 persons or a little more is treated 
as a unit, but in Rajasthan, the defini-
tion of vilIJge is different. Althouah 1 
have not seen that area but when I was 
reading tbe statement regarding the pro-
blem villages, 1 thought that your 
villages would also be covered under it. 
I was under the impression that your 
villages might be like the vil:ages in my 
State, in U.P., in Bellfal and in otber 
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States. But the villages of your State 
are different from the villages of other 
States. I agree with the points raised 
by you. How can a village with a 
po~1ation of 300 to 400 persons 
scattered over an area of 15 miles be 
treated as a unit viIJage? I cannot 
understand it. If such a thing is there 
then aU those villages, where even 1 SO 
persons are living, will come under the 
category of problem villages. We are 
engaged in removing the difficulty of 
the problem villages of the country. 
Moreover, you should be grateful to 
us for, pro'. iding assistance in spite of 
the fact that the responsibility to solve 
the problem of drinking water rests on 
the State Governments. Not only this, 
they are given incentives which are 
in proportion to the work done by a 

State. 

Besides this, I have mentioned ear-
lier that according to tbe figures we 
have received, there are about 2.31 lakh 
problem villages, out of which about 
1.91 lakh villages have been covered 
and a few are left. We shall try to 
COver them in the Seventh Five Year 
Plan. Our intention is to solve the 
problem at the earlist so that there is 
no problem of drinking water in the 
country. While drawing a ttention to 
some important points, you admitted 
that when some officers from the Centre 
visited your place, the quantum of 
water per unit was ir.creased to 70 
Htres from 40 litres. It means that 
their visit was heJpful. As regards 
your suggestIOn that a cluster of hamlets 
be treated a villages, we are seriously 
thinking of including it in the Seventh 
Five Year Plan. You have mentioned 
a new point which was not in my mind 
earlier. May b·', it is in the knowledge 
of other per sons. I once visited Raja-
sthan, but my visit was confined to a 
few cities and may be to one or two 
villages. But at that time I did not 
notice it. I thought that the condi-
tion was the same in your State as it 
was in other States. But as revealed by 
you, 1 agree that your problem is more 
complicated tban that on other States. 

Some of our States have takoo usq. 
tance from the World Bank aDd somo 
have taken from Germany. They arc 
prepared to give assistance. Your 
States should also utilise this assistance. 
I think the people of your State are 
making efforts in this direction. Taking 
into account all th~se requirements, I 
assure you that the problem of Raja-
sthan falls in a special category in 
comparison with other States. There 
water is not easily available to human 
beings and cattle Moreover, keeping 
in mind the distance factor, I agree 
that the condition prevailing there is 
not found in U.P., Bihar and in other 
States. 

On our side we are not putting you 
in a speciaJ category. We shall recom-
mend the tax of your State. You know 
our hone Finance Minister is sitting 
here. He controls the purse strinas 
not only in reg~ rd to water but in 
regard to everything. He is listenir& to 
all these things. You have mentioned 
about some regions which will receive 
special attention. 

I have referred to Rajasthan because 
you will be surprised to know that 
there the people with buckets on their 
heads cover a distance of 7 to 8 miles 
from their homes to fetch water. This 
type of situation is not prevalent iB 
Bihar, U.P •.•. (lntJrruptions) •... 

SIiRI ZAINUL·BASHER: No, no, 
this type of situation is prevalent in U.P. 
It may not be in Bihar. 

SHRI DALCHANDER JAIN 
(Damoh): This type of situation is 
prevalent in Madhya Pradesh also. 

SHRI HARISH RAW AT (Almora) : 
In our hill areas also peop) e cover 
a distai1ce of as much as S kilometres 
to fetch water to their homes by nCI<>-
tiating steep ascents. 

[Elfglish] 

MR. DEPUTY SPEAKER: Otber 
States atc also concernod. 
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SHRI H.A. DORA (Srikakulam): 
As far as drinking water is concerned. 
All the States sbou1d be treated equally. 
That problem is there in Alldhra 
Pradesh also. 

(1)oonslution] 

smu ABDUL OHAFOOR: I am 
saying about a!l the States. I mentioned 
about Ilajasthan particularly because the 
Hon. Speaker had made a reference to 
it. 

[FAglish] 

MR. DEPUTY SPEAKER: It is 
not there only in one state there 
may be a greater problem in 
Rajashtban. But tbe problem may be 
there in other States also. Therefore, 
evorj Member is agitated when the 
Minister speaks about Rajasthan alone. 
I have suggested to the Minister that 
he shouk! consider other States also. 

SHRI H. A. DORA: There are 
viUag:es in Andhra Pradesh, where there 
is maSi migration, just for drinking 
water, i.e., migration for upto Kms. or 
40 Kms. They are leaving their homes. 
It is there in Andhra Pradesh a 1 so. 

[Trans Iatioll] 

SHRI ABDUL GHAFOOR: I have 
dealts wi,h tbe problem of Raj lshthan 
at greater length because at the time of 
discussion on the water scarcity in Delhi 
Hon. Speaker hr:.d raised this problem 
a\lOqt Rajasthan. He is not in the 
Cba;r but 1 am mentioning abou this 
constituency because there is acute water 
scarcity in his c,)nstituency. So I 
mcationzd about his State, R:ljasthan. 
As far as other States are concerne:1, 
we shall attend to their problems also. 

SHRI ZAINUL BASHER: In the 
constituency of the hone Finance 
Minister, people have to traverse a dis-
tltuce of .. much as 4 to 5 kilometers 
to fetch drinkinl water. 

SHRI ABDUL GHAFOOR : Mention 
has been made about the drought condi-
tions prevailing in other States and I have 
given information about them in detail 
and also said that a Central team has to 
gone to that State. It is taking stock 
of the whole situtioD and its report is 
awaited. But if the situation worsens 
further then the Central Government 
will provide assistance to the drou ght 
affected States as much as they can. 

[English] 

MR. DEPUTY SPEAKER: Now Mr. 
Jai Parkash Agarwal. You can .. include 
other States also in your speech. Do. 
not restrict yourself to Delhi. You can 
speak on behalf of other Members 
also. 

SHRI JAJ PARKASH AGARWAL 
(Chandni Chowk) : Mr Deputy Speaker, 
Sir, one feels sorry thr.t even after 38 
years of independence, we are discussing 
in the capital of India the problems of 
supplying drinking water to tbe public 
and that too in a country where the rivers 
overflow ard inundr.te thousands of 
villages. It clearly shows that some-
where there is a big faul t in our plann-
ing because of which we are neither able 
to provide wat~r for irrigation nor 
provide watar for drinking. 

I want to draw your attention towards 
Delhi where t here are places where the 
people have to discussed from the fourtb 
or the sixth floor and then walk fa r a 
a mile to fetch water and then ascend 
all those floors again to bring water to 
their houses. At certain places people 
have to P3Y as much Rs. 5 per buket of 
drinking water. It is a very sad state of 
affairs. If you go around Delhi and 
listen to the woes of the people, you 
will come to know th e difficulties beiDg 
faced by them to get drinking water. 

If you go to the waned city, you will 
find that the pipes which were laid some 
SO to 60 years back for supply of water 

. are now in damaSed condition but are 
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still in use and the sewer water enters 
up them. The mixcd up water is 
supplied for toiJet as well as for drink-
\ng purposes and it has a such a foul 
smell that one cannot even brir:g it 
close to the mouth. 

In the resettlement colonies, people 
have to walk for miles for bringing water 
because there is r:.o arrangement in these 
colonies. One third popu1ation of the 
trans-Yamuna Ddhi resides in an area 
where the streets are full of dirty water 
and mosquitoes but they do not have 
drining water. 

In many pm t~ of Delhi, pipeline for 
water supply bas not been laid as a 
result of which the people have to face 
much inconvenience. The reason is that 
we did not keep an eye on the increasing 
population of Delhi or we can say that 
we did not check the ir.creasing popula-
tion of Delhi although we were r.ot in a 
position to provide water :lnd power to 
tbem. 

Whenever water is supplied for a wbile, 
may be for an hour. or two, the electri-
city goes off and the p~ople are again 
put to inconvenience. Water is supplied 
between 4 to 6 o· clock in the morning. 
People have to wake up from their sleep 
to store water. If at that time electri-
city goes off, they cannot get that water 
a180. 

Should we take it that in Delhi, the 
capital of India, people will always 
have to face the problem of drinking 
water and they will have to engage 
people on wages to fe reh water? 

If an application is made to the Delhi 
Municipal Corporation for water 
connection, it is not sanctioned for 
months together. One has to make 10 
to 20 rounds to the authorities b!fore 
the water met er is sanctioned and for 
that too, peopJe have to kneel before 
the otIicen. 

I want to draw the attention of tho 
hon. Minister to the c.:>ndition prevai-
ling in Delhi. The p~ople are experien-
cing difficulty in getting water. There 
are s:ums a ld katras in D~lhi wriere 300 
to 500 p~ople live in on;; placed and 
there are only 2 hydrants for these 500 
pe~p'e. The people there have fo wait 
in a queue for hours, which leads' to 
frayed tempers and scuffies. 

-When it is our pJlicy that we shall 
supply W:ltcr to the slums and 'Katras', 
it is not proper t11:at people should 
stand in aqueue for 3S long as shours for 
a bucket of water, which leads to scuftles 
and police cases and harassment to tbe 
people. 

After all, why is it tbat We have not 
bothered to know ab!}ut the problems of 
the citizens of DcJhi and bow we Can 
prov;de WJter to tbem ? 

You go round the Jhuggi-Jhou?ri 
co lonies, rescttl ement coloaies and 
k~tras, you will find that the entire 
family has only one bucket of drinking 
water at its dispJsal and that too by 
paying Rs. 2 or Rs. 5 for tbe bucket. 

In the trans Yamuna area, there are 
plac-;:s where the Ganga water is being 
supplied. You go and see there the 
condition of the pipelines which is 
damaged and disjointed. The water 
which leaks out of these pipes as c::>Ilects 
into small poals and b~comes a breedina 
place for mosquitoes which leads to 
spread of diseases. The people living 
in tho)e places lead a m~serable life but 
there is no one to pay heed to their 
problems. 

We do w~nt to provide water in C8.S4' 
it is available but the piPes should "e 
laid in such a way that those may not 
cauSe inconvenience to the peop~. 
If we cannot supply drinking water to 
the people, we should at least easure 
tha t water does not collect in pools. 

I Wl\nt to draw the attention of the 
hone Minister towards the increaslna 
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population of Dalhi. Presertly the 
popu.lation of Delhi is 71 lakhs and we 
require 472 minion gallion water daily 
but our present capacity is only 344 
maid. In 1990, the population of Delhi 
will be 81 lakhs and our rc quirement of 
water woWci be 574 million gallo:1s per 
day. In 1995, the population will be 
104 lat:hs and the requirement of wa t er 
W08kl1»e 692. mgfd. In 2001, for a 
population of 128 lakhs the req'lirement 
of water would be 1024 mg/d b:Jt now 
DC) source has been left u.ntapped for 
lO'pplying water to Delhi. You have 
utilised the Yamuna water, you have 
alreadY brought here the Ganga water. 
Which source has now been left untapp-
ed fot supp1Ying water to Delhi? The 
only outcome would be that the people 
of Delhi will die Df thirst, the taps will 
go dry and the people will wait for 
drops of water from the taps. 

M.P.s too are waiting for water. 

I want to ask two questions of the 
hone Minister. First, what has happened 
to th;.; proposed scheme for constructing 
dams OD the rivers' sorrounding Delhi 
'or supplyina water to Delhi? Why has 
that scheme not been complet ed '1 

Secondly, what is the number of 
persons who have appHed for water 
connections but have not been provi-
ded with water connections. As per my 
information, their number is 50,000. 

Thirdly, what bas happened to your 
talb with Haryana for providing raw 
\Vater to Delhi? When will this scheme 
&tart functioning? 

SHRI ABDUL OHAFOOR : In every 
point he has raised, he bas said that so 
many yearl have pass(d since India lot 
IDdependence. When we got freedom, we 
abo used to study geography and we batt 
learnt that Iodia's population was 35 
crorec. With the palSele of time, tbe 
popetation G r todia has increased ancJ 
10 alto its problems. 

Wben., were slaves, minor incid~Dts 
as \YOU as maJor disasters used to accur 

but no one bothered about them. When 
we were in jail, many people died in 
Bengal. I saw a photograph in which 
peol'le were throwing food from above 
and children and dogs used to eat that 
food together. Th~t is why the aspira-
tions and demands of th e p .;op 1 e have 
increased after Indendepcr .. ce. But you 
should compare your present position 
with the position When we were slaves, 
a nd we remained slaves for th<Jus~nd of 
years, Kindly think over it. 

(Interruptions) 

Your problem will be solved from some 
other source .... (lmerrnpr;ons) 

While presenting any grievance or 
problem we should take into coasider-
ation the p~ogress we have made, the 
extent of work done by us. 

Today Delhi is getting 344 mg/d as 
against the requirem~nt of 471. mg/d. 
You have mentioned two or three thir.gs. 
Our efforts ale to find out the require-
ment of water for Delhi by the end of 
this century so that we may be in a 
position to meet·t. When the popula-
tion touches the one crore mark. where-
from shall we get water? Weare 
seized of this problem. If the need 
arose, we shall take water from Bhakra. 
Talks are being held with Haryana, and 
U. P. These days Haryana itself bas 
become a victim of drought. 

So far as the problem of drinking 
water is concerned, the Central Goven'. 
ment as well as the concerned Stale 
Governments are ready to help. 

Now, look at Delhi. What happened 
in South Avenue and North Avenue? 
I was not present here on that day. I 
had gone outside Delhi with the permi-
ssion of Hon. Speaker and had asked 
my colleague to repJy on my bebeJf. 
When I returned to Delhi, I thought 
that t here being a Calling Attention 
motion on that day, Delhi would be refer-
red to specifically, end if the problem 
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persisted, what our answer would be the 
Officers were called and the matter was 
discussed as to how water stopped from· 
7 to 8 0 clock all of sudden. You will 
be su~priscd to know that we could l'Ot 
find the reasons for the stoppage of 
water. After a while, again the matter 
w~s enquired into. J dJ not know how 
after some time water started coming. 
It was just like the tantrik story or a 
story of some ghost which we used to 
hear of in our childhood. The san~e 
thing happened in this case also. 
Thereafter there was uninterrupted 
sUpp~y of water •.. (Interruptions) I 
asked my officers to rc.main alert for the 
rjeJtt 24 hours last som:~ ghost should 
appear again! When water docs not 
come in taps at otber places, nobody 
comes forward to raise the issue, but if 
you feel sligbt difficulty in g~tting water 
here, you start raising a hue and cry ... 
(Interruptions) . .. Hence, we have 
asked our officers to keep vigilance 
over South Avenue, North Avenue and 
other pl~ces wh.!re M Pst fiats are 
located and attend to any complaint 
recivcd from there. . (Interruptions) . 

(Engli!'h) 

SHRIMATI GEETA MUKHERJEE: 
Did we ask only fc r ourselves? He 
should Dot have said this This is really a 
great aspersion on us. 

13.00 hrs. 
[Trans 1ation] 

SHRI HARISH RAWAT : 
said a very serious thing 
manner ...• 

You have 
in a light 

SHRI ABDUL GHAFOOR: ... and the 
Ma&m has felt it a little. Bllt if there 
is a delay of two minutes in the supply 
of water in her flat and there is great 
delay in supply of water in her state, she 
would not raise the matter so 
vehemently for the people of her state 
III for herself ... (Intel ruptions) 

[English] 

SHRI ZAINUL BASHER: WhJt the 
Minister bas said connotes that we are 

concerned about ourselves and not about 
the people. .I am sorry the Minister 
should n0t have said this. 

SHRI ABDUL GHAFOOR 
more sorry than yourself. 

[Trallslation] 

lam 

All right, if you hav~ felt hurt, I may 
reply to the other points .. . (Interrupt-
ions) ••. Tha. is why I have asked the 
people of my department and the Delhi 
Administration, 'tinder whose jurisdiction 
the w(Jfk of water suprly falls, that in 
order to ensu:-e that such a problem does 
not occur again, a sep:lft e telephone 
number may be earm'lrked where the 
Members can register. their complaint s 
and the same would be attended to 
immediately. If the problems of M. P. s. 
living in North Avenue, South Avenue, 
etc. are solved, then the problems or 
peop1e living in the ~dj.lcent areas would 
automatically be solved. So,· we have 
asked our officers to remlin vigilant so 
that such thbgs m:ty not happen again 
in De1hi. 

Shri Agarwal raised two or three 
questions. He might be aware tha t 
renOV..lt:oLl work in Chandani Chowk is 
going on. The p:-oblem of Chand ani 
Chowk is a peculiar one because of the 
innumer~b:e narrow lanes there. Accord-
ing to the details received from our 
department, it may take to three years to 
complete this work. We can undertake 
this work very easi.ly in other areas like 
Ashoka Road, Curz::m Road, R.ace 
Course Road etc. But the Chandaoi 
Chowk problem is a different ODC. Tho 
work is in progress and has been com,· 
leted to s.:>me extent. The work relatiaa 
to its mod~rnisation and the laying of 
water pipes there is going 00. You are 
yourself aware of it ... ([nterrllptions) 
You are well aware of th~ things. 

You have raised a question about 
Yamuna river. There are Ranny wells 
~ Iso . But you wi 11 be surprised to know 
that the horizontal and vertical resources 
of water have deplet cd .• (/llterruptions) 
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OH Yes, the entire stock of water has been 
taken away by ghosts. W.hen snowm:l ts 
in the mountains, our problem of drink-
ing water or irrigation wat er is solved 
to some extent. It appears that this year 
gh:>sts have reached ther!..! also 1 We are 
doing all those things which are under 
the control of G.:>vcrnmeut. We are 
trying to solve this problem i:1 every 
possible way . • • 

SHRIMATI KRISHNA SAHI 
(Begu~arai) : There is no water supply 
in M. P.~s flats ... 

• 
SURI ABDUL GHAFOOR: Water is 

being supp:icd in abundance in your area. 
Please go and see for yourself. 

SHRIMATI KRISHNA SAUl: Why 
don~t you acc~mpary us a:1d see for you:--
self ? 

SHRI ABDUL GHAFOOR: Special 
arr:!ngement are bebg made for yuu .. 
(Interruptions) . . . . that when you f&lce 
ar.y problem, you can dial a telephone 
number specially meant for this purpose 
and those people will attend to your 
problem. 

[English] 

MR. DEPUTY SPEAKER : ~me

times the phone it self is a problem. For 
that you may have to bring another Call 
Attention Motion or something. 

[Trans lotion] 

SHRI ABDUL GHAFOOR : Talks are 
gOing on with the Governments of 
Harjana and U. P. and other authorities 
also. I would not like to refer to these 
talks, otherw:se you may start asking 
about the result of these talks. We are 
making all efforts to solve your prob~em. 

[ English] 

SHlU JAI PARKASH AGARWAL: 
Excuse me, Sir, my question was that 
there are about 50,000 applications for 
water COllDeC! ion 

[ Translation} 

SHRI ABDUL GHAFOOR : You arc 
yourself the ChJ.irman of the Cummitteo. 
You know D. D. A. and Delhi. Muni-
cipal Corporation etc. are also involved. 
Every thir:g is being done by you. So far 
as this question is concerned, I have no 
information with me at present. I will 
furnish. the i:1form HioD later on. 

SHRI HARISH RAWAT : Mr. Deputy 
Speaker, Sir, many of my friends have 
drawn the attention of the hon. Minister 
towards this problem. Shri Nihal Singh, 
and the bon Member from Agra and 
Shrima li Krishna Sahi along with many 
other friends have written notes just now 
while sitting in the House detailing pro-
blems of th ~ir respective areas and 
banded them over to me with the hope 
that I would draw that attention of the 
hon. Minister towards these problems. 
Irrespective of the claims being made 
by us, the reality is th~t we have not 
been able to provid'! drinking water to 
half of the population in the country. 
The hone Minister has himself accepted 
thi') fact in his rcp~y that 54 per cent 
probkm villages, which were identified 
on the basis of the survey conducted in 
1972, have been CQvered. I would like 
to know from ~he h~n. Minister by what 
tim~ Government will be able to provide 
potable water to the rest of the popula-
tion. Every State had its reservation about 
the ~urvey of 1972. But now the 
situ:ltion has changed. The sources of 
drinking water available at the time of 
the survey of 1912, have dried \1p and if 
they have not dried up the sche:ne it self 
has become very old. Under that scheme, 
drinking water cannot be supplied. I 
would, thererore, like to ask wetber a 
fresh survey is prop.ned to be conduc:od, 
b order to iden1 ify the problem-villalcs 
throughout the country and to devise 
measures to provide drinking water to 
them? 

Now, I wou'd like to draw the . 
attention of hone Minister towards tbat 
are~ in Uttar Pradesh, in respect of 
which my hone coUea.gue had said that 
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water is fetched from a distance of 1 km. 
The hon. Minister bas said tbat snow 
has stopped melting in the Himalayas. In 
tbe p,revailiaa weather, snow will melt in 
abllndar:ce. B'lt the questio n is how 
you will supply the water,' released by 
the melting of snow in the Himalayas to 
those who are in dire need of it? You 
should not doubt the capacity of the 
HimaJayas for providing W:1ter. You 
will have to increase your own caplcity 
so that the people can get drinking 
water. You must prepare a plan for 
this. I would like to nquest that you 
should prepare a National Crash Pro-
gramme to provide drinkinti water to the 
people. We have, however, made a 
declaration tbat we shall be able to 
provide drinking wat er to people during 
this decade, but as per the reply given 
by you and under the circumstances 
prevailing in the entire country parti-
cu1arlY in some States of Northern India, 
it appears that during this decade you 
will not be able to provide drinking 
water to even half of our villages. I 
would like to say one thing more. The 
situation is very serious in the area from 
which I CClme. There are 103 villages 
in my area, which have either been 
deserted or are likely to be de~erted by 
the people. There are about 200 viaages 
whose residents have to cover a distance 
of 10 kms to 20 kms to fetch water 
from the river valley bdow When I 
went to one of the villages of my consti-
tuency, the women there showed me 
their heads'. There were no hairs on 
their beads. Such is the grave situation 
there. The hon. Minister has me~ltioned 
many steps in this coanections and I 
know be hns h:s own limitctions because 
he has to dep~nd on th0 States as he 
has no implementation machinery of his 
Ministry_ He has, of course:t toid u, 
about the stepi he has taken but he has 
not informed us the benefit of these 
steps to the people. This problem has 
not arisen overnight. I have been draw-
ing attention to lhis problem for thc la:)t 
two months, and many other bon. 
Members have also drawn attention to 
wards this before. My submission to 
tbe bon Minist cr i~ that just as tbe 

Agricultu.e Ministry sends its team to 
study drought affected areas, your Mini .. 
stry shou'd also send a team to study the 
problem so that the intensity of the 
problem in each Stat e could he known 
and you may formulate your plan 
accordingly. 

I would like to bring to the notice 
of the hon. Minister that an aUccation 
of R.s. 1511 crores was made in tbis 
connection in the Sixth Five Year Plan. 
This amount was to b~ spent j.Jinlly by 
you a::-.d the State G~>vernments but 
acco;-ding to a report of the UNICEF .. 
only Rs. 1100 crores have been spent 
on this accou It. Which are those 
States where the full amount has not 
b.;en spent? The hon. Minister ShOl:ld 
give this information so that the Mem-
bers of Parliament of all the States 
may put pressures on their respective 
State Governments a!1d if there 1S any 
deficiency at the:r level, th~t may be 
removed and they may tak~ action at 
their level. 

I also want to point ou t that last 
yell' the amount provided for this 
item was about Rs. 40 crores, whereas 
this year i.~.:t 1985-86 when the 
problem has become more acute, you 
have allocated Rs. 14.71 crores. I 
would !ike to know from you whether, 
keeping in vi ew the seriousness of the 
problem, yuu will provide mJre m Joey 
for this it em ? 

Some time back I had raised problem 
Under R'.I1e 377. I \:lad int imated that 
in U.P. two agl!ncies had been entrus-
ted this work. One agency formulates 
schemes fJr drinking water and the 
other agency dJes the maintenance 
work for those schemes. One is called 
'Jal N:gam' which fJrmulates schemes 
and the oth~r is known as 'Jal Sans-
thJ.n.' These two agencies are the 
parts of the sam;! parent body but 
their engineers at lower level collude to 
sabotage the schemes. The bJn. 
Finance Mi~lister h.ls been tho Chief 
Minister of U. P. and has visited the 
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hill areas more than once. The 
people there have told bim that what 
is happening is that 'Jal Nigam' le:lves 
a scheme incompl.:te and b lnds it over 
to 'Jal Sanstban'. Water is supplied 
for a month and then the scheme is 
banded over to 'Jal Sansthan' and the 
supply of water stops. When we raise 
this problem and tell the I Jal Nigam' 
authorities that water is not coming 
and that the scheme is faulty, tbeir 
reply is that the scheme is ul:der ''jal 
Sannstbant

• When we go to the 'Jal 
Sasthan' authorities, they say the 
scheme has been formulated by 
cJal Nigam'. The tax is recovered 
from the villagers but water is not 
supplied to them. I can say this with 
authority and of my assertiop is not 
proved right, I. am ready to resign. 
Out of all the schemes f<'rmulated by 
Jal Nigam for my co:1stituency in U. P., 
7S per cent are laying closed. Under 
some of the schemes water has not 
been supplied for more than one 
month and there are schemes under 
which water was never supplied. The 
schemes were completed and handed 
over to Jal Sansthan and it was shown 
tbat water being supplied to the vilbges. 
But the fact is that tb~ people are 
not getting water. You shou'd talk 
to the U.P. officials af'd kindly ask the 
Government of U.P. to amalgamate 
Jal Nigam and Ja} Sansthan into one. 
Their excuse is that due to certain 
conditions imposed by the World 
Bank, they cannot do this. If it is so, 
then you lDay discuss the matter with 
World Bank officials so that water can 
be snpplied to the people. 

One thing more. Some time back 
lb. 124 crores were allocate<f to U P. 
as gTant for the water snpply schemes 
under the Minimum Needs Programme. 
U.P. is a big State and even to date 
hundreds of U.P. villa@es have been 
shown as problem-villages and those 
have not yet been covered. Half of 
your problem viHages are in U.P. Y.)u 
have allocated only Rs. 298 crores for 
U.P. This needs to be increased. Will 
),ou in~rease th~ amount 7 

In addition, the waf er beina suppliod. 
particularly in Agra which is a famous 
tourist Centre of the Country is dirty 
and unhYlienic. This has been reported 
in a newspaper which I am reading 
out: 

(f Due to their utter inaction 
loss of the people's faith in them, 
the Jat-Kal Sansth, n has pre-
pared itself to witnes9 lakhs of 
people dying inch by inch of 
Agra dying a slow death be-
cause it is supplying dirty water 
to them." 

The newspaper further reports that: 
"According to one estimate, in 

one litre of water, 100 millilitres 
of moss can be seen." 

This filthy water is being supplied by 
Jal Sansthan, particularly in Agra, 
Varanasi and in my area also. What 
st eps are you taking to stop the supply 
of dirty and filthy water ar.d start he 
supply of clean water? 

10 "Jour State, of Bihar also, there 
is one problem which has been raised 
by Shrimati Krishna Sahi. In 1967 
durit)g the famine, hand pumps were 
installed ther e but as soon as the famine 
condition were over, the handpumps 
which had not been funy inst a~led 
were left incomplete and the hanc:t-
pumps which had been completed but 
required repair were not required. In 
this connection my submission is that 
you may not reply to this point imme-
diately but you can call for a copy of 
my speech later on and di~cuss the 
matter with the Bihar Government so 
as to reassure Shrimati Krishna Sahi. 

What steps are you going to take 
in connection with the problems I .have 
raised? 

SHRI ABDUL GHAFOOR: I am 
sorry to say that we cannot do &oythina 
about the points raised by you. 
You have raised several matters OD 

which the Centre cannot do ap)'thins. 
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Drinking water is not a Union subject, 
it is a State su bject. . Yeu should take 
the .. eIp of your Chief Minist er about 
th.e points you have raised. 

~HRI HARISH RAWAT: You can 
at least 'talk to the Chief Minister of 
our State when he comes here. 

SHRI ABDUL GHAFOOR: Let me 
inform you that th's is a ma tter which 
relates to the States. It is the respon-
s:bility of every State to identify 
their problem-villages. You have stated 
that we should send our officers all 
over India to identify the problem 
villages. In this connection we write 
to every State and we ask them to let 
us know the correct 'position S0me 
States send information very late and 
some send it in time. On that basht I 
am giving the figure of 2.31 lakh prob-
lem -villages. 

Then Shri Jain has told a new thing. 
He is right and we have come to a new 
thing. But' so far as U.P., Bihar and 
other States are co~erned, when these 
States are urable to give information 
about their problem villages, then how 
do they expect our officers to go all 
over Indi&. to identify the problem-villa-
ges? 

SHRI HARISH RAW AT : It is an 
acute prob~em. The problem of drink-
ing water has become very acute. When-
ever an area is affected by drought, the 
officers from the Centre are scnt to talk 
to the State Government. Similarly, for 
drinking water also, officers shOUld be 
sent from here and they should talk to 
the State G.:>vernment. 

SHRI ABDUL GHAFOOR: That I 
have already answered. Whenever the 
country faces some calamity like drought 
which is beyond the capacity of the 
States to cope with due to resource 
constraint,· we come forward to help. 

SHill ZAINUL BASHF.R: Do you 
not consider the problem of drink ins 
water a ealamit)' 1 

SHRI ABDUL OHAFOOR; I have 
already said this thing tn the beginnina. 
I knew that this Calling' Attention 
Motion is ~bout the drought condition 
in all the States. On these lines I g:lve 
my reply in the Statement. The mistake 
I made was that ·1 did Dot talk to Shri 
Jain in private. People everywhero 
thought that tbi~ problem esisted in 
every State. But it is not that the offi-
cers have not visited the affected areas. 
to know about the problems and their 
magnitude. 

I have r.ot said that I have also re cei-
ved intimation frem UNICEF that they 
are ready to help and that they 'would 
provide relief. In case of any such 
cdamity. the Central Ground Water 
Board offers it's rigs ir the State Govern-
ment prepare a programme and send it 
to them Thereafter the officers go 
there and discuss the problem with the 
Chief Minister, Minister Incharge and 
the concerned officers. They. also col-
lect the report submit ted by the collec-
tor. A drdft report is prep:ued and 
submitted to us and then the Centre de-
cides about the quantum of assistance. 
Action is b~ing taken on all the points 
raised in the Calling AttentioD Motion 
but now the problem of drinking water 
has been included in it. Now if there 
is drought of such a dimension that the 
earth starts cracking, it is a difterent 
prob~ em ar.d if there is a crisis of natu· 
ra 1 wat er, drinking water, that probleQi 
is quit e different. When we were 
children and India was a slave country. 
there was not a single tubewcll in ow: 
village. We used to go to the. well ~ 
draw W..ltcr with bucket or 'Iota' and 
used it for drinkina purposes as well as 
for cattle. Once a year, people used to 
clean the well collectively~. which W~ 
called 'U'an" in Bbojpuri which meant 
that ater taking out the entire filth froOl 
the well, the water used to. bCCQlQO 
potable. I thiok, you to.) who ~. 
livin. somewhere near that area CQiaht 
be knowiDJ about it. But with !~ 
pro,ress we have made* no o~ tal¥' 
watc1 from the well. There are PUIJ1Wll 
ill every house. The bon. Mc:m-bor ~ 
lioned about the problem. of Bihar. Tbis 
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problem is Dor confined to Bihar, it 
atBicts many areas. I have infornlation 
that the Government sent money for 
sinking a tubewcll at a depth of 11 0 ft. 
but when water started ccming at a 
depth ; f 35ft. tbe~ sunk the weI only 
upto that depth but charged for 110ft, 
digging. Similarly, there are cases 
where a washer worth 8 nnnas became 
faulty, but the" pump was not started 
till the Government Enquiry Officer went 
there to enquire, thereby spending 
Rs. 200. This is the tendency now which 
has to be changed. It has become a 
habit of all of us, be it the Panchayat, 
an MLA, M.P. or Minister, i.e. from the 
Centre to the lowest-!evel ; w~ consider 
it the duty of Government only to do 
things. A washer may b~ costing 8 
annas or Rs, 1.50 but people will go to 
tbe con ector to rectify the value or get 
that washer replaced. What is required 
is a chang~ in our approach. This ten-
dency is prevalent all over India. Leave 
aside the prob~em of drought. Take the 
case of drinking water and problem-villa-
ges. Earlier we did not even know the 
term 'problem-villages'. Earli ·~r we 
were not even aware of the drinking 
water problem of the hill areas; it is 
now that we are hearing about it. All 
those things have come to light after 
Independence. As the needs increase, our 
experts make 00 the spot study and try 
to find out a solution. This is the posi-
tion. We are thinking even if wb.lt wHl 
be needed in the 21st century and what 
the position wjll be and what the re-
quirements will be at the e .... d of the 20th 
CtDtury. Now, these things cannot be 
completed in a day. We have to make 
aradual progress. You may have noti-
ce4 that calamities sometimes befall 
even the developed countries but they 
face tbem bravely. I think last time- the 
.... ~Minister in charge of Doordarshan 
. i~¢ us tbat 42 million people were 
tIItlt-tn the First World War. Had it 
.If;.dj~ with us, we would not have ,.& 'able to bear the shock. But- the 

. :8kmans made their country still better 
tlen . what it was earlier within a period 
of fouc years. It is' ca.lled national 
c1.raracter. We shall have to develop 
pUr ~at1(\Qal character. 'rhere is a 

couplet in Persian. I won't road it but 
will give you its meaninJ and that is-
Maubir Sahib advised the people that 
one should not beg for something which 
one can accomplish oneself. B~ling 
will mean losing one's self-respect. There 
is need to build national character. . Do 
you think that the p:uties like CPM 
in Bengal_, Te]ugu Desam in Andhra 
Pradesh and Janata Party in other States 
have been able to solve their problems '1 
If they had a magic wand they might 
have .succeeded. Funds have been given 
to them but still they are not implemen-
ting the projects. At many places they 
have surrendered the funds. Some of 
the States have dOtle so much of work 
that they are left with a few crores 0 f 
rupees and they approach us again for 
more funds. When I was a student in 
Aligarh, there was a student who belon-
ged 10 the Frontier ProvInce. He was 
good in mimicry. Whenever there were 
ten to twenty people around him .. ad-
dressin.g me Ghafoor Bhai he wou!d ask 
me, whether I knew the conditIOns pre-
vailing in the country then. As if the 
Frontier Mail was running, he used to 
imitate the hawkers at the midway sta-
tions between Peshawar and Calcutta; 
at Peshawar station, he used to call in 
a seriou~ tone Paratha-kabab at Delhi 
station mutton-chapati in low tone : 
''"Groundnut'' at Patna station and 
"Rasagull t.." at Ca:cutta. He used to 
described how much vigour the people of 
every State between f Kabab-Paratha" and 
'RasguIla", had and in this exercise the 
people of Bihar and U.P. were laughed 
at most, because they did not stand any-
where. . . (Interruption') 

[English] 

MR. DEPUTY SPEAKER: He has 
now forgotten ab:Jut water • 

[Trans lation] 

SHRI ABDUL GHAFOOR: I mean 
that the States too have to contribute 
their mi~e. If we declare tbrt- the 
supply of water would hence forth be 
our responsibility, a &reat buo and c~ 
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would be raised tblt the Centre is inter-
feting. ... (Interruptions). We can 
intervene in the C')ugr es3.ruled States. 
The hon. memb~r is sitthg there, kindlY 
pay attention to her also. I:l spite of 
the funds being sanctioned, they are not 
ab~e to utilise. them. They· flare up at 
the slightest provocat ion. If w~ t·~ll 

Tclugu D~slm something they take 
offence. This is th~ reaS:Jn why the 
State Governments hav.:! b;!en mad~ res-
pon3ible for - aU th.:)e th;n~s, especially 
the problem of drinking W,l.ter. The 
Centre has declar,:d incentives to those 
States wh ch are takii1g steps to imp:'ove 
the drinking water prob~em. We have 
provided incentiv..!s ai50. 

SHRI VIRDHJ CHANDER JAIN 
(BJrmer): Has it b.~sa given to 
Rajasthan? 

SHRI ABDUL GHAFOOR: Many 
States are simply dohg r.otbi ng on this 
account, If funds are given, they are 
surrendered. Members who ha.;e spoken 
have referred to many things from 
Frontier Mail to Howrah stalion. So, I 
would request them who are going to 
speak to bear this aspect also in mind. 

SHRI ZAINUL BASHER: M[ D~puty 
Speaker. Sir, we really enjoyed the hone 
Minister's witty remarks just now. But 
in the same b: eath we should not furbet 
those people who are crying fOf water. 
The hOD. Minister hls said that therc 
is no Deed for the Centre·s intervention 
as no calamity has bdallert, such as 
drought or famine. What can be m~re 
important than water? One can live for 
days together without food but one can 
not live even for a day without water. 
Ghafoor Sahib might be observing fast 
and might do so during this summer. He 
can very well realise its importance. Is 
there anything more important than 
water for life? We have crores of 
people in this country to day who are 
pining for water. Therefore, this matler 
sbou'd not be taken lightly. It is a 
mattor of grave concern. Rep~rts are 
pouring in from Orissa that many pe0ple 
are dying due to scarcity of drinking 

water. Similar reports are coming from 
M:ldhya Pradesh and A'ldbra Pradesb 
that pe'Jple are· migrating from their 
vWages to other areas due to sc~rcity of 
water. My friend, Shri Rath, who be-
longs to Orissa, is sitting here and SO 
are our friends from Andnra Pradesh. 
They did n)t get an O?po;tu lity to parti-
cipate in the C .. Jling Attention and so 
they h lYC not beea able to project the 
problem~ of their areas. B·jt I would 
like to express their feelings before you. 
Shri Jain sp:Jke at length about 
Rajal)than. It being a desert, the people 
there are u~ed to thirst and some provi-
sion is b~ing mlde fOt" them In Orissa. 
Madhya Pradesh, A:-"ldhra Pradesh, Bihar 
and ma~y other S.tates the scarcity of 
dri'1king water is P~)S:ilg" grave threat, 
a;1d continues to do so. Never before 
has so large an area b!en affected by 
water cris:s as d.Hing this year. This 
crisis can be term ~d as a natio:lal crisis 
and the Ce:1tn~1 Goveramerli should 
piuvide relief as it d0es during famine, 
drought and flood'). In no uncertain 
tcrm~ one can say that this crisis is not 
only of th~ sam"! nJture but rather more 
grave. If peopJe do not get food for say 
4, 5 or even 6 days, they can do without 
and wait or manage somehow, bllt it is 
difficult to survive for even one- day 
without W.lter. Half of the country's 
popuiation is p:-es~ntly affeeted by the 
crisis of water, of course in varying 
degrees. At many pi.Jces the people 
have to g) as far away as 7 to 8 kilo· 
metres to fdch water while at other 
places two to four kilometres .. But tbis 
·problem of drinking W.lter is there and 
it C.lUi'ot be denied that everyone is 
affected by it. The hon.· Mhister mu~t 
also be in the know of it, a~ he is anable 
Minister and knows_a lot ab;)ut his 
d~partment. He bas been tho Chief 
Minister of a State like Bihar and has 
earned a good name. .We have hi,b 
hopes from h:m. I feel s:Jrry that DO 
Union Minister has visited Orissa, 
Madhya Pradesh, Andhra Pradesh and 
B!har and other places where the drink-
ing water crisis IS p:>sing a grave threat. 
He must be more well-informed than I. 
I am only speaking on the basis of news 
paper ~eports wherein we come across 
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sucb things. Many hon. Members have 
.,een drawing the attention of Govern-
ment and the House to tbe grave drink-
iq water crisis in the country, through 
special mention Under Rule 317 every 
d4.ly since the currellt session of the Lok 
Sabba began. All of them ha ve 
mentioned about the problem of drinking 
water in their respect\ve states. I have 
done it my self. I have been 
tolci-I cannot say about other 
areas because I do no~ know what is' 
happening in other states -that in spite 
ot the special mention, no sp.:ci:ll eff Jrts 
have b~en made anywhe;'e t,,) s)lv~ this 
problem. I have asked mlny p ;o?le in 
this oonnection, but no definite reply has 
been forthcoming. Not only ~ his, we:; have 
not been informed till today abJut the 
action taken 0:1 the m .tters raised by U"i 

U.1der Ru~e 377. How can it then be 
be~ieved ,hat your Ministry is taking "the 
matter very seriouslY. Are you waiting 
for tbe famine to st-ike b~fore yeu \\ ill 
dJ something ~bout it 1 C.'.n the;'e be a 
more deadly famine thaa that of water 
scarcity? 

MI. Deputy Speaker, Sir, I wou:d like 
to draw the att~ntion of the h)n. 
Minister to one more point. A ·lis\. "was 
made in 1972 in which villages were 
identified as 'Prob~cm:Vill::g%'. On the 
basis of this list they are s'ill treated as 
'-P_rolJ:em-Villages'. But 13 years have 
elapsed since 1972 and no enquiry has 
"Cver been made as to the number of 
villages that have been added to the 
list of 'Prob~em Villages' or the· number 
of villages where water is no longer 
avai:ab1e. Besides, drinking water h2s 
not reached all those 'Prob:cm Villages' 
Ulat were: ideatified in 1972 Therefore, I 
would request the bOD. Mir.hter to for-
let the past as also the bygone d~ys 

"wbco you used to clean the wells, 
, ~use those wells must have dri ed up 
~y DOW. Previowly also, the scarcity 'of 
drinking water used to be there in a 
few vHJaacs but the present WJter crisis 
jf dIIe to tbe way the underground water 
i. &fiq utilised l and tub, we1:s are being 
Jnstall ed (OJ! irrigation and the ~"ecd 
wit" which IIfJdergrOd:Jd W.lter is being 
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d :ained. And it would affect moro 
village in future also. In U. P., Allaba .. 
b.ld and Varanasi-to. which our bon. 
Fi':'.ance Minister belongs-had always 
been areas with problem-villages the 
where the problem of drinking water 
had been there for long. Mirzapur and 
s)me of the hill areas had also been 
affected by this problem. But tod~y the 
whole of Uttar Pradesh is fa<:jng a grave 
crisis of drinking water Similar is the 
situltion in other parts of the country like 
Bihar t Madhya Pradesh and Orissa. Now 
all the states have been engulf(d by this 
c l'iIS. W! h regard to the problem-
vilJages, as m ~r.tioned it~ the 1972 list" 
a circular of your Department States that 
necess~ry steps should b~ taken to 
p:ovide 9rinking water, only in those 
villages l'ut they dJ not attend to tbose 
villages wbich are not mentioned in the 
list. Even band·pum:;:>s are not iinstalled 
in these villages and no drinking water 
schemes drawn up. They make an excuse 
by s3.ying that y JU get the fund.; sanctio-
ned by the district authorities and only 
then it will be implemented, as these 
villages are not covered by their scheme. 
How long will thi<; 1972 list last? Why 
don~t yOU make a new list and identify 
new problem villages 1 It is said that 
new villages wi-I not be identified till the 
b4!cklog is cleared; then why is there a 
delay in completing the schemes in 
hand? You have been tryir g to ccm-
plete these schemes for the last deven 
years but you have not been able to do 
so till now. The schemes ha.ve been 
intrdduced in about 1.92 lakh villages 
and abaut 60 to 65 per cent villages 
have been covered but still many villages 
have been left which may take a lot of 
time. I would, therefore, requ est that a 
new list shou:d be drawn and drinking 
water should be made available to the 
villages that are not included in the 1972 
list. 

13.37 brs. 

[SHRIMA TI BASVARAJESWARI in 
th, Chair1 

It has been decided by you tlllt the 
population of the village shall be tile 
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basis for installation of hand-pumps. Just 
now Jain Sahib pointe.d out, to the 
astonishment of the hon. Minister, that 
a viilage in R3j]stha~ may be spread 
over an areR which may vary from five 
kilometres to two hundred kilometres. 
But bur villages are not scattered over 
such a large area. In the case of our 
village, tbere are hamlets of the fame 
village at a distnnce of 5 to 7 miles. 
Those hamlets may be a t a distance of 
20 yards to 4 kilometres fr~m one 
another. Water is not available in those 
ham~e.ts. Pand-pumps are installed in 
the main village, but in the near 
about hamlets where ab;)ut 50 
families of Harij.lns or Adivasis or 
people of weaker sectio;1s stay, no 
arrangements have been made for drink-
icg water. The peop~e are told that as 
the population is 1 ess than 1200, they 
should feel obliged if a hand-pump is 
installed in the area. As a matter of 
f.ict the pJpulation of 1,200 is spread 
over an area of two to five kilometres 
and, therefore~ there is need to pay 
attention to these hamlets ana provide 
them with drinking water. 

Madam Chairman, I wou'd like to 
draw the attention of the hone Minister 

,to another point. All these different 
States have differ~nt tYP::5 of problems' 
In some States, t he drinking water sche-
mes have not been successful and in 
others the hand-pumps have not been 
successful. In our State the hand 
pumps are not suc:cssful while 
tbe drinking water schem~s are. It 
seems that your department has taken a 
policy decision not to formulate drinking 
water schemes but instead instal only 
handpumps. In this connection I wou:d 
like to ask you the number of seasons 
they are likely to last and thzil' depth 1 
As the level of the water table is fast 
going down, these har.d pumps dry up in 
three months or six m)nth or with in a 
span of a year or two and there is no 
one to instal them again. Thc~e schemes 
are implemented some-bow but there 
after there is no one to Jook af .. er their 
main.enco work. Who would 
look nfter them after all, 
whose baby is tbi:'? No one knows. 

Wherever relief works have been ullder-
taken, whether it is construction of roads 
or provision of drinking water, nob.)dy 
knows which authority would look afrer 
the maintenance work. You are not at 
fault for this. The State Governin!nts 
are at fauH. N Jbody there knows whether 
the Distr;ct cO' . .lQcil, or the Wat.:r CJ)r-
poration or B,ock Administration or 
or Village Panchayat will look after it. 
Just now, an h.)n. Member pointed uut 
that if one of its screw j is b:-oken, it 
becom~s out of order. It lies idle for 
want of an expenditure of Re. 1 or 
Rs. 1.50 and Children break it and render 
it useless. 

I am not aware of the pc>sitio~ prevai-
ling in Orissa and Madhya Pradesh, btlt 
I can say in res?ect of Uttar Pradesh 
and Bihar that drinking WJter schemes 
Ciin prove a Suc.;esS there. Please try 
to provide drinking Wio.ter under this 
scheme. You can provide immediate 
relief through hand-pumps but it is fJr 
a sh-::>rt duration on~y H::tnd-p~p cannot 
meet the permananent requirements of 
people. You will hav ~ to depend on 
drinking water schemes for its permanent 
solu:ion, I wou~d urge the hO:1. Mmister 
to reconsider seriously the decision of 
the Techn·c.lI Committee that drinking 
water .sch~mes will not be taken up but 
inst ead h.lnd-pumps will be set up 
throughout the cou ltry. A schem: f~r 

a particular area should be formulated 
keeping 'n view the situation prevailing, 
there. 

Mr. Chairm"ln, step> should be taken 
to provide immediate relief because thIS 
probl~m is for two months i.e., May and 
June. After that the rainy season 
would set in. If tbe hon. Minister is 
waiting for rains, it is a different thing. 
After raiils, there will be no prob em. 
Members wia leave Delhi on 17th May. 
They will not be seen bere after 
that. If the hone Minister is waiting 
for that, it is a different matter. Now, 
weare going to our respective constit-
uencies. The issue pertaining to ~or 
will be rais;d b ::fore us. The hone 
Ministt.r is not going to visit the atfcc-
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te4 areas. It is we who shall have to 
&0 there. So, immediate arrangements 
should 'be made during these two months. 
The arrangeme,nts shou1d be made on 
war-footing. 

In Orissa. peop~e are dying for want 
of water. In Mad~lya Pradesh people 
are migrating from their villages as 
there is no water there. Tho same is 
p )sition in Andhra Pfade~h. Peo;>le are 
migrating to other p~accs. But in Clur 
State such a situation has not yet deve-
loped where pco~le here to migrate. 
The river Ganga fl )W3 through our State. 
People trudge a distanc~ of 5 t-:> 7 kms 
in night in order to fdCh water. Small 
children and w.:)ml!n have to fdch water 
from very long distances. 

The drinking water problem is a 
nat ion~.l problem and many han. 
Members hlve n~t bee:1 ab:e to CXPi."CSS 

their views on it. I cou ld not say any-
thing specifically ab~u[ my constituency. 
AU tile wells in my constituency have 
dried up. Wells have dried up in the 
adjacen~ area of Buxar. But the river 
G.lnga has n')t yet dried up. It is a 
very fortunate thing. B:lt the water of 
the G,lnga has also been polluted. It 
is vo!ry dangerous to drink its water 
DOW. You can understand it very well. 
But w;! are feeling compelled to drir.k 
th:lt W.iter. People have to fetch water 
at night from the river. 

I am very much pained to p.Jiot 
out that our S~ ate Governments, irres-
pective of the fact whether it is the 
,Govemmaot of West Bengal or the 
Government of Andhra Prad esh or the 
Government of any other State, are 
not discbargiag their duty properly. 
People are crying for water. Govern-
ment can at least provide funds for this. 
I, request the hone Minister to accept 
oar suggestio&, for sendi:lg a study team 
to the States imm:dbtely, as has bee:l 
_nested by Shr; Rawat, which should 
Itlbmit a report to you so that you mly 
IJe able to malce arrangoments on a war-
footing to provide water there. 

According to the su~~estions g~ven~ 
yoU are m:lking arr~llg·.;}mcnts on a war-
footin!! to provide wat er, but immediat e 
arrangenlents will have to be niad~ by' 
you f\)r providing drinking water darins 
these two months. If more funds are 
needed for this pUipOS~, I thinle the 
hone Finance Minister win happi:y 
provid e the necessary funds and I hope 
the entire House would support me. 

[English] 

SHRI E. A YY APU REDDY: 
Kurmaol MJ.dam, we were the 
first to give Calling Attention 
notic·~ on this subj.:ct, but we were 
not Jucky in the b:lllot. Unfortu:lately, 
water scarci~y in Andhr~ Pr~desh is So 
acu: e that the StJ.te Government has to 
dlstribute Rs. 6 crores for the purpose 
nf meeting the acute shor~age of' water. 
The hon. Member frem UP, Sbri 
Zainul Basher, in th his speech was re-
f ~rrjng to A:1d h ra Pradesh and I think 
he was als') asking the hone Minister t~ 
go and see the acute water scarcity 
faced in Andhra Pradesh. 

MR. CHAIRMAN: (Shrimati Basava 
Rajeswari) : I would request hone 
Minist er to t~kc Andhra Pradesh also 
iuto 3ccount whi.le replying to the p;)ints 
raised by Shri Zainul Busher. 

SHRI SOMNATH RATH (Aslea): 
The situahon is so acute in Orissa also. 
It shculd be considered. 

MR. CHAIRMAN: The motion 
regarding acute shortage of . drinking 
water covers various parts of the country 
and therefore the hon. Minister would 
take into consideration all parts 'Of the 
country while rep1ying . 0 tbe points raised 
in this House. 

[Translation] 

SHRI ABDUL OHAFOOR: All . the 
hon. members have .expressed their 
learned views 0" the Ca 11 ina AttentioD 
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Motion. The number of Ministers 
present today is the highest ever p~'esent 
in the House. 

-~ 

(Interruptions) 

I was very much impressed by the 
scholarly speecb made by my friend 
Shri Zainual Basher I will try my best 
to implement his suggestions. So far 
as the problem for these two months 
is concerned, if it rains during this 
period, it will he very good. I pray to 
God that rains may fall tomorr 'W 
itself so that your prcb!ems and my 
problems may be solved. This will 
give relief to both of us. 

(Interruptions) 

He has referred to problem villages. 
We are not concerned with the fact 
whether these were identified in 1971 
or in 1980. We are also of the view 
that every State has its own problems. 
Th ey should know what has been don e 
ar.d what is Yet to be done, how far 
they can go and what their capacity is. 
It should not be left to the Centre to 
visit every place and identify the various 
problems there such as drinking water 
supply p;-oblem, education problem, 
defence problem, irrigation problem, 
agriculture problem etc. If you expect 
the Centre to takt. up the cultivation 
work themselves, and when you need 
lectures for universities, to provide 
them also, then this is not possible. 

My friends Shri Zainul Basber has 
tried to put words in my mouth. He 
said that the present problem was morc 
serious in tbe drought affected States. 
In reply to various questions raised here, 
I bad said at the outset that in the event 
of any comp1aint from a state about . t~e 
occurrenoe of floods or drought is there 
sometimes floods and drought occur 
simultaneously at many places-the 
Centre provides assistance for tackling 
both types of problems. 1 had stated 
that a Central team visits aU the places 
a114 .ctor boldina talks with tho state 

. Government concerned submits its report. 
On the. basic of {hat report, the Central 
Government provid~ assistence to th e 
maximum p.Js~ib1e extent. I h?d also 
stated that certain funds have already 
been sanctioned. Our other agencies 
are also ready to help; only the State 
Governments have to submit their 
demand. UNICEF is also prepared to 
provide rigs. 

In such circumstances, w~ are ready 
to provide help to States. The Centre 
has ~anctioncd funds to States and has 
despatched certain equipments also. 
But sometimes at the time of sowirlg 
paddy, the rains fail and a hue and cry 
is made. An S.O.S. call is given. 
Paddy will be sown in a particular 
month and after a period of 4 months 
it will b~ harvested. It is understand-
able if they give an S.O.S. call in the 
event of failure of crop. It has become 
a psycho:ogy. We should cry after 4 
~onths only when the crops have 
failed ..... . 

(Interruptions) 

"Whe~her they cry or you cry is 
ufiparli~'.mentary" .... 

SHRI ZAINUL BASHER: "Cry" 
is not unparliamentary. 

SHRI ABDUL GHAFOOR YOll 
are not to decide it. It is for the Hon. 
speaker [0 decide it. If we say that 
they fore telling a lie, then it becomes 
unparliamentary. But if they say we 
are not saying the truth, then it is Dot 
unparliamentary. (/,.terruptio,,*) 

Mr. Speaker may simply ask one 
member to sit down and to another one 
he may say: "Hon Member may 
refuse his seat." There are different 
w:tys to fX?reSS dift\;rent things. 

I am referring to aU these t'UllII 
b:cause some work bas been entrusted 
to States and after reccivin, report from 
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them, we shall do our part of the work. 
'the States should discharge their duties 
and we shall djscharg~ our duti-es. 
The bo~. Member should also discharge 
his duties. Every body discharges his 
duty in 'his own way. But sometimes it 
so happens ... (Interruptiom) Perhaps you 
bave come just flOW. Had you come 
earlier, you would have enjoyed 
much. You had deprived yourself 
of the enjoyment by remaining about. 

[Enelish] 

SHRI S.M. BHATTAM : (Visakha-
patanam) This is not the way to reply 
on such a grave matter. You are 
laughing here while people are Weeping 
for water. 

[English] 

SHRI ABDUL GHAFOOR: Perhaps 
you thought that I was not speaking 
seriously. My contention is this, ttat 
some hon. M.!mbers from this side 
and that sL e have spoken such things, 
which will g{) against you; and I am 
defending you ~ndiTectJy. Because you 
were absent .... (lnterruptiOlJS) 

SHIll S.ld. BHATTAM: What is 
the Minister speaking? I am rising 
aD a point of order. 

MR. CHAIB..MAN: Here is a poirt 
of order. Let me here it. What is 
JOur point (.,f order, Mr. Bhattam ? 

SHRI HARISH RAWAT (A1mora): 
His name is not in the Jist. 

SHlU S~M. BHAITAM I am 
rifiag OD a point of order. How does 
M ~ qainst us ~ Wha~ is he going ~o 
attribute to us? Is thiS the way 10 
which a Minister should behave while 
livin .. a reply on a serious matter l~ke 
... , J take a very ... 001 oIUecpon 
10 th.. Let kim coofiae bis remark. 
., what be bal done, and 'what he pro· 
pose. to do, and Dot induJ,e in ,a1\ 

sorts of things against various politi. 
cal parties ruling in other States. 

MR. CHAIRMAN : There is no 
point of order. Let me hear from the 
hone Minister what steps he is goin. to 
take. 

SHRI ABDUL GHAFOOR: Some 
of the hone Members bad suggested 
that I should tak e control of drinkira 
water etc. from the States. I am not 
going to oblige them. There are some 
subject s which belongs to the States. 1 
think you belong to Andhra Pradesh. 
) am r.ot going to curtail anything 
which your Chief Minister is entith.d 
to do in his own Stat e. Some of my 
Members suggested that I should do it. 
Why should I do it 1 

SHRI S.M. BHATTAM: You give 
your reply. 

SHRI ABDUL GJ-IAFOOR I 
have given that reply. You were not 
present. You did Det here. Some-
times. the reply is good, in a senae ..•. 

(Int erruptiolls) 

MR. CHAIRMAN: Let the Minister 
reply. Don't interfere. 1 do nol 
allow any interruption while the Minis· 
ter speaks. 

SHRI NARAYAN CHOUBEY 
(Midnapore) : We enjoyed ~e hone 
Minister's ap~ech very much, but noth· 
ing has been said about solving the 
water problem. 

SHRI ABDUL GHAFOOR Til, 
last speech was made by Snn Zaioul 
Basber. We have not (d aU his poilJU. 
but we are afraid that wo shaU not .. 
able to take this meuure 81 T4WHiji 
woWd be annoyed with ua ~ •• 

SI-Illl ZAINUL BASHEJ(: No. he 
wou14 Qot be aQDo),cd. 
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SHRI ABDUL GHAFOOR: I was 
telling a ~t it. YOli are asking me 
ta deprive him of his powers. 

~ 

SHl\I JAINUL BASHER: I am not 
asking yeu to deprive him of his 
powers. You should help him. I am 
asking you to extend your' help to 
him. 

SHRI HARISH RAWAT: He meant 
the same thing which you have under-
stood. 

SHRI ABDUL GHAFOOR : What· 
1 am saying is that every State s.hould 
identify its problem-village~. Yo u know 
that (very State gets assistance from 
the Cei.tre according to its accelerated 
rural wate" supply programme. This 
assistance is provided to solve much 
problems. In addit:on, we even go 
to this extent that we pay more atten-
tion to a Sta t e which works more in 
this direct iof' . Our b(.n. Member 
belongs to the Telugu Desham Party. 
We are happy tha~ more work has 
been done in that State. I would 
like to conaratulate the Government of 
that St.ate. 

Out friends had referred to Orissa. 
Ten days back, a question had beeR 
listed for being asked in this Ho~ 
Due to shortage of time, it could not 
be replied to in the House. You would 
be surprised to know what I told him 
about Orjs~v. I told him that his 
question had not come up for reply, 
thou~b I was very eager to reply it. I 
read the reply to him. He said that 
it was good that the reply was not 
given on the floor of the House. 

The maximum assistance is provided 
to tbis State by the Centre. At certain 
places tbe amount has been refunded. 
and at (,)ther, tbe funds have lapsed but 
Our friends arc sayin, that the people 
are dying. People in Orissa are dying 
for want of drinking water. The 
Centre js pr.('vidin, funds to every State J 

but the money is not bein, spert. The 
fun~~ aro ~ive~t~ to 9theJ \V9f~ atl\l 

then a demand is 'made for mote 
fundi .•• 

PROF. K.K. TEWARI (Buxar) : The 
funds are diverted to other items, but 
funds are not spent for making pro-
vision for supply of drinking water. If 
funds had been spent for supply of drink-
ing water, this situation would not have 
arisen.. 

14.00 brs. 

SHRI ABDUL GHAFOOR: The 
funds are diverted to other works and 
fur.ds z re spent on this item a18O. 
Leave all th'lt aside..If all such 
things have to be mentioned, I would 
publish a booklet and the booklet woukl 
fxpore many persons. Th e Housing 
construction activities are going on at a 
very fast pace in one State while work 
relating to provision of drinking water 
schemes is at a fast pace in another 
State. BJth the activities are very 
fast in yet another State and there is 
slackness in both the activities in some 
other State. Do I not know what is 
going on in my State and what is 
happewng in ot her Stat~? A 11, these 
things are there, but we are prepared 
to undertake all the work which we 
can do. We have done not only that-
you please listen to me attentively, 
but we provide more incentives to the 
States which work more. We say that 
-the States should pat in their best-
efforts and then they should apiroach 
us fur m :lre fuuds. They do not do 
their part of the worl{ but ask the Centre 
to do w.):k for them . . ,(Int~rruptions) ... 
You have not followed me. I was 
replying to him but the other Member 
has got annoyed. - I was defending them. 
I was defer.ding the C.P.M. and I was 
saying that sucb types of questions 
shou~d not be raised. otherwise we 
shall have to face more prob!em~ 
while we are already in troubled waters; 
but they do not pay any heed. They 
think tbdt it is better if the facts are 
revealed. We are aware of aU these 
things. Our Finance Minister is also 
aW4U'e of 'hose tbinp. The)' also are 
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aware of these things and we all are 
aware of such thioSS and the calamity 
bas not yet came before us into full 
intensity .... (llllerrllptlo.s) .... 

14.02"". 

BUSINESS OF THE HOUSE 

[EngUsh] 

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (H K.L. BHAGAT): 
Sir, with your permission, 1 rise to 
anaounce that G"vemment Business in 
tbis House during the week commen~ 
ing Monday, the 13th May. 198 Swill 
consist of: 

1. Consideration of any item of 
Government 'Business carried 
over from today's Order .Paper. 

2. Further discussion on the' 3ind 
and 33rd Reports of the 
Union Public Service Comm:-
ssion. 

3. Consideration and passing of the 
following Bills : 

(i) The Monopolies and Res-
trictive Tracie Practices 
(Amendment) BiU, 1985. 

(li) The Payment of Bonus 
(Amendment) Bill, 1985 
as passed by Rajya Sabba. 

(iii) The Companies (Amend· 
ment) BiU, 1985 as passed 
by Raj,a Sabba •. 

(iw The Coal M'mes (Conser-
vatior. aoc1 Deve~opmcnt) 
AlDOndQleDt Bill. 1985 as 
pasae4. by !laJya Sa!1b1', 

4. Discu18ior. on the Resol.tion 
Icekina approval in the increase 
of export duty on black pepper. 

SHRI ABDUL RASHID KABULI 
(Srinalar) : Tbe energy crisis in Jammu 
and Kashmir has deepened as a relult of 
shortfall of snow in the higher reaches 
of the mou.ltains this winter, which 'has 
affected flow in channels feeding hydro· 
electric pi ojects. This development 
repeted this summer also is playing 
havoc with the tourism ar.d small scale 
industry including handicrafts industry. 
Towards this end, the Centre SbOUld 
meet its commitment to provide electri-
city to summer and, Kashmir in winter 
and also in scarcity period from the 
Northern Grid. The Government of 
India should a1so apply its mind to the 
vast resources and trem endous potential 
of J & K Stat e in electricity which is 
potential harnessed can give a tr~men
dous boost to this essential commodity. 
Work on hvdroelectric projects like Uri 
Salal, D001 Hasti, Sooru (KargH) etc. 
needs speedy implementation by the 
Centre. With these few projects, the 
State can generate enough electricity 
which shall not only suffice the needs of 
the State, but can be exported to the 
l'eigbbouring States, these projects have 
the capacity of 10,000 Megawatts if 
completed under the 7th 'Five Year 
Plan. 

SHRI SOMNATH RATH (Aska) : 
About 600 black bucks are found mov-
ing free'y in the rural area of Buguda, 
Ramunda and Bhetnoi of Ganjamdistrict, 
Orissa, They are confined in 20 sur-
rounding villales baving 30 square mills 
&eo.rapbi( a1 limit. They eat Ifass and 
cereal crops comprised within 30CO 'hec-
tare cultivable and hilly lands and 300 
hectar.e Government wast e land. They 
are seen in herds in 20 to 3 O. Their 
averale life span is J 2 years. Their 
borns measure near ly 6 ft. They can 
pllop very fast to the extent of 60 
m.l).b. Their lallop in herds presents a 

. uoique sight. 

Tho villale8 of Du..,a. Ramunda aDd 
Ihetllqi. arQ tbe ~OIt ardent ~qa","" 


